SHRI SACHIN PILOT: Sir, the e-governance initiative is a combined efforts of the Government
of India and various State Governments. The NIC is always involved in the DolT's functioning,
especially in terms of creating and maintaining the websites, spedially the one for "egazette.nic.in’.
Sir, ['would like to inform you that we have always tried to avaid duplicity and recreating of the effort.
The DOIT gives the logistics, the information and the resources and along with the State
Governments, we are doing multiple projects including the State Data Centres, the State Wide Area
Metwork and the Common Bervice Centre Schemes. If you combine the allocation for all these three
initiatives, the Gavernment of India is gpending cloge to Rs.7,000 crores in ensuring that e-

governance reaches the last mile and on to all our villages.
Irregularities in work undertaken for CWG

#3563, SHRI T.K. RANGARAJAN: Wil the Minister of YOUTH AFFAIRS AND SPCRTS be

pleazed 1o state:

(a) whether it ic a fact that the Central Vigilance Commissicn's enquiries revealed rampant

irregularities in the warks undertaken an the sites of Commonwealth Games;
(b) ifso, the detalls of the sites ingpected by the CVC;
(c)  the details of the irregularities found in each of the cases;
(d) whether Gavernment has initiated any enguiry; and
(&) ifso, the details thereof along with the repart, if any ?

THE MINISTER OF YOUTH AFFAIRS AND SPORTS (DR. M.S. GILL): (a) to (&) A statement

ig laid on the Table of the Houge.
Staterment

(&) to (b)) Chief Technical Examiners' Organization (CTEC) of Central Viglanoe Commission
(CVC) has, after inspecting the following sports stadia, related to the Commonwealth Games,
sought clarifications on certain preliminary observations made by them during the inspections, on the

venues:
B Sirifort Complex — Indoor stadium for Badminton & Sguash;

iy Shivaji Stadium — Training Venue far Hockey
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ity Maljor Dhyan Chand Stadium — Competition & Training Venue for Hockey
vy  Talkatora Stadium — Competition Venue far Boxing

V) DR. 2.P.M. Swimming Pool — Competition Wenue for Swimming

Vi) Jamia Millia lelemia University — Training Venue for Rugby 7s and

Vi) Commonwealth Games Villege — Training Venues

(c) The cbservations made by the CTEO for some of the projects relate, inter-dia, to the

following:
a)  Award of work at higher rates;
o)) Poor site management, compromises with delays and quality factors and
c) Poor quality assurances and Award of wark to ineligible companies.

(d) and (&) CTEO randomly selects a few projects for examination. The cbservations made by
the CTEQ, are attended to by he concerned Agencies, and responses to the chservations are sent to
CTEQ. Thereafter, the CTEC, ag necessary, makes counter observations, on which the Agency

responds again, and the report is finalized only thereafter.

SHRI T.K. RANGARAJAN: Sir, the answer states, "(a) award of work at higher rates; (b)
poar site management, compromises with delays and quality factor; and (o) poor guality
gesurances." This iz not only about these examined areas. In almost all the stadiumes, my information

is that the leakage Is there; the seepage is there.

Sir, there is going to be rain for some mare days. Hon. Prime Minister is also sitting here. Sir, it
has become an intermational shame. The CTEO only remotely selected a few projects for
examination. \What is the alternative that you are going to arrange? Are you going to postpone or

cancel some of the games ? What is you idea in this regard?

DR. M.2. GILL: Sir, the examination by the CTEQ of the CVC ig a routine ingpection. It

goes into ongoing projects, takes samples, does other kind of techrical study, and, then, carries an
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g process. It finds preliminary objections, and, then, goes back to that department seeking answers.
Sometimes, they accept; sometimes, they go forward. In 2009, they fook 129 projects for
examination in 71 organizations across the Government departments. In 20100, they took 57 projects
for examinations in 42 arganizations. These are all sent to different arganizations once they have
made some kind of preliminary finding for remedial action, system improvement, identifying officials,
it any vigilance cases are involved, etc. But these are not final reports and the waork ig very much

going on.

Mow, the hon. Member has =said about monsoon. Yes, monsoon ig going an, and, the
way it is going on, it will continue, of course, throughout August, and, narmally, it goes up to around
20th of September, and, sometimes, even stretches beyond that. Fram 3rd of October, we have the
Games. That ig all to be geen. Let me =ay something about the stadiums = the han. Member has
gpoken about the implications an the stadiums. Sir, we have 13 major stadiums, and, out of these,
nine have been taken Lup by the CPWDE on behalf of the Sports Authority of India, and, funded by the
Ministry of Sporte, Government of India. These are the major stadiums, which include, the Indira
Gandhi Sportes Complex for Wrestling, Gymnastice, and, Velodrome; the MNebru Stadiumg the great
Dr. S.P.M. Swimming stadium, the Major Dhyan Chand Stadium of Hockey, all thege nine are with
this organization. The Ministry of Sports has got done four more; which include one from the Jamia
Millia lelamia University for Bughy training along with its indoor hall aleo; one from the University
coeting about Re.300 crore for Bughy main competition, and, two others from the Lawn Tennig
Associations. They constructed, we funded. Now, all these are ready and handed aver to the
Crganizing Committee. Whatever the anxiety is, they have accepted, they are going to put, what
they call, off sites, which in plain language, are meant to be temparary fittings for the Games, and,
which, incidentally, i costing a lat of money given by the Government, and, that is in the process. |
can assure you, this will happen. These are ready. Mr. Ferell and others are also gaing to see them.

And, | hope to take along the hon. Prime Minister next week.

SHRI T.K. BANGARAJAN: Sir, | am not convinced with the arnswer. | understand the normal
procedure. The CPWD norme for construction have not been followed in these congtructions. If so,
this construction has ta be certified by the Central Technical Examiner. Have you got certification

from the Central Technical Examiner? Why are these things happening? | come to my second
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supplementary . Sir, 35,000 computer terminals with 3,500 servers are supposed to be installed in 23
complexes relating to the Commonwealth Games. I so, whether these servers of thig set up is ready

or not?

DR. M.3. GILL: Sir, to give some indication to the House, Major Dhyan Chand Stadium of the
Central Public Warks Department, 40 observationg were raised by them, 38 have been dropped by
them after satisfaction of the technical pecple and the CVO. In case of S.P.M. Swimming Stadium,
27 obeervations have been raised, and, they are in the process to eatisfy them. With regard to the

DDA Indoor Stadium for Badminton, Sguash at Sirl Fort, there also the same thing ig going an.

The NDMC Shivajl Stadium is, unfortunately, still under construction and everybady is
aware that it has got a long way to go. But it is a practicing ground. In the Dhyan Chand Naticonal
Stadium, we have got two practicing turfs. Sa, we will be all right. That stadium may not come Up.
\We are award of it. It is being built by the Delhi Government. The Talkatora Stadium i similarly
ingpected. The Jamia Millia stadium is again inspected. There are 37 observations. Sixteen of them
have already been dropped and others will be done. What the hon. Member g saying.

...(Interruptions ). ..
MR. CHAIRMAMN ! Please resume your places.

DR. M.S. GILL: Please have patience. | am just trying to help and explain. You may not be
catisfled. The point ig that this iz only a stage in their examination. We have it in the CAG alzo. It is
well known to all of ug. First the teams go and make some technical cbservations and then they ask
the Department to answer them. They accept some of the answers and in the case of some they say,
"We don't agree”. It goes back and forth. Then, it is put to the CVC or senior members and, finally,
they have a para against the Government or the Department. Then, the Government and the
Department have to come befare the Parliamentary Committees or the State Assembly. This is the

process. So, it s not complete. Please don't assume. ...(Interryptions ).

SHRI T.K., BANGARAJAN: MNow, why did the Government send two Joint Secretaries 7

. (Interruptions ...

MR. CHAIRMAN: Please. ... dnterruptions )...
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SHRI SITARAM YECHURY: Sir, the guestion is related to non-CPWD constructions. Have they
been certified? ... nterruptions)... Have they been qualified? ...(nterruptions)... Have they

followed the norms? ... (nterrutions)....
MR. CHAIRMAN: Please, Mr. Yechury. ... (nterruotions )...

DR. M.S. GILL: Which are the norms that you are mentioning? | don't understand.

. (Interruptions ...
MR. CHAIRMAN: Mr. Yechury, | have not given you this slot, please. ... (nterruotions)...
DR. M.8. GILL: Theseare the non-CPWD constructions. ... (Interryotions )...

SHRI SITARAM YECHURY: | am talking about non-CPWD construction, any constructions

that you have given outside the CPWD. ... Interruptions ). ..
MR. CHAIRMAN: Mr. Yechury, you can't intervene like this. Shri Ravi Shankar Prasad.

2 7 ST e : A HAY S, AT SRR 1 SEE | U 91 w0 £ 5 ove S 7
Tz 2ample ﬁb_iﬂ, S 3 W%HT mé TI’§ - Higher rate Y¥ contract %Q 1Y, ineligible company EA|
contract T&Y Y AR quality W compromise IERURIB RIS sample 2l Tepa=it =78 &9 venues
£, U= AT g, ST AT 5W CAG BRI B! TRE bruch aside 2T IR Aebel, FIE BT
fictitious companies T oE § 57 4T o) et public sector undertakings 91 spansorship
withcraw Y T21 2, T2 NTPC 2 T 91eR BITNE 21 397 29 ST+ £ {5 7 9 o0 Hae 61
g1 AN 92 bl g1¢ 5 . (e, .

SHRI BEHUBANESWAR KALITA: You address the Chair.

SHRI BAV| SHANKAR PRASAD: | am sarry. | understand the parliamentary etiquette, please.
R, AT FEGH W T H 1T HA1 S W AE & 16 <% @1 g0 75 Fet Bha venues &R ST
Tl?a_slﬁ'ﬂﬂ W@ TI'§ %ﬁ—\’\_rﬁ Organizing Committee 7 QEE-{\"@'W ﬂj‘ﬁ foe TS;T%, =il sugpend ﬁ
Y2 7, d13 39ga 9% 99 JAR 81 S, quality ¥ compromise FET 81T, $9&H RN H 11T 01
BRATE PNV Y

T .0 i gy <, s e - I e e oS 2

16



SR : A7 U Hae 1 51919 1Y, Sl basic 2]
BT TA.OE. fIe « A7, 3R A e, o1 4 A1 ] Sl o+ o1 S 1378 SR g

Ugell 91 S2 i construction & SR FRT 36501 81 894 € [org ¥ (537 1 gaR-9uY Jad
q1g 1 81 H 3w Y ofs] B €, 3R VO, finally is satisfied, 91 HETE HE g5 &, SH B IH
2, ¥ IR-9R T 91 A BEl 5 Reps ghe] S, SBNATE E1 S oK R 61 FeRn T8r
S

TUNT AT, S g2 M SETRT R 12 S e A e & =St 1 garl, J Wl 9N 2| S
ORI STE a8, SO TaTel UN 8 1T, $9766] 59 alel 4 Tad -8 1 2

31, aifgeter I AT : ¥, AN B IE Sireie 4 g€} defied wieud & day 4 dlove &)
techrical committes = 9€T 81, "award of work at high rates and work to ineligible company .
Eﬂ?ﬁi’ B T2l Yanex T hova courte EEEi | ?, o971 €8¢ % Yonex W hova courts Eﬁ?{ M, W\TW
EAl purchase §§ IS AT TET A I TN WNR W Director General, Commanwealth, i
Badminton Association of India @ President ﬂﬂﬁ, Mr. VKL Verma, F’cﬂ%{ instructions f&aT % 53
World Badminton Federation & T TEET praprietary 2 of® o Fd vonex W 21 WNE ¥H %,
?ﬂ%ﬂl tender process EARCICED I ER %5 Hefth World Badminton Federation &1 <1 list of
tenderers %, I 18 AR Q@%\', il registered 2| ?ﬂﬁﬂ? tender process eyt == ET%Q o1 WEF &
ERT Commaonwealth Games & T8 & . (STTETH). ..

MR. CHAIRMAN : Please stick to the question.

BT, A& &9 THT : AR CVC - 918 59 T8 hova courts & T 71 NI 2 318, Sl specific
&, o) Farere ! #Y wWwE 2 &R 6-10 I #24 a IR WR e 9 &, 91 ] Raeniedl & e g
R T w22 = § QR T 8 S 98 2, 981 U8 hova courts SRMIA T8 (6T Y & 3R
Yonex hova courte FGHE mﬁ% %Kf SUYh o) 2V 81 I o1 ) tender process & @i
QI THE I HAH O T HNATS YT FN, STEP Director General, ST1 SR T80 © blue
eyed %, A BT T 5 supreme authority %, Wﬁé‘(ﬁ?ﬁ[ fﬂ\_rﬁﬁmg, TG AT
24 [y & T HRdlE B9l
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31 .. e w9, affevge Hwe 1 il o 2, 9 Raar e+ 2, Slae o141 8 el v
A i @1 ) B TR-aR Pl T 2 B S HEe 8, S Astro Turf @1 H1HE 2, 897 810 Ud gu
WAl B AT FE Turfs T €, T N 589 UH-UF 919 aREaR # Jed &) 377 o wars o1 e evR
A ST 37 24 O] SR, Sve 9 i T oio) el

st IoMa o - HER BT SR T A Mepd We-ww g & % O-3 eatea a
AR TS 21 o i1 Sge 5, 98 U8 € T TR 1 weel § 9% FE1 o 2 & Tk orvrel!
Y TR fumT @Y © - oS Soogde ) o 8, el ae B ¥ o1 o
AR el 61 81 | AT H TSI U ST =TEdl g [ 9t WY U & 78 qe1 13 SRaR 3
TRER e gl 27 T2 T &1 ATeW 121 2, RT9e] <l 5 ¥81 2, 98 S0 &) ATd = &Y
%21 2 i A pw- Ty o ey -y R Rl 2, #3159 78 W o)

1. T, 0. firer : T <, 390 2Fe ey dgaeTe o TaTa U 2l ST 39 aref i 2,
g 9 e €)1 921 21 e g o wied g 2, 39 13 2fend &1 e e 21 fad
BIE HIea - SERET TS WEE # Y UF T Fieed - o oW ogd S % o, &
FHT BT ST 7 T 81 TE-Y Bl Riewd - s wiend el Taeie § g9 81 91
¥ER # 959 39 81 %81 2, 98 U9 fyeell aeie & aield anen 81 1 3w et aemn 7 2, 98 U
BT 5 WRT €I 1Y 1 WA Tl ISR 1979 3 T a1 91 21 SHeh] § g5 el 5o o
I BT Pl E, T-Rog T % gl O 7% o7 geamd 952l 99 ofFFEee ® o
Zere] 1 o9 2 BRI S g wied e ¥ 9t g2 8, WiE ¥ gE) g2 € ema
diffewyS] ¥ ST g2 & - S%l Sfa1e U1 91 84 =41 1 e cderiie gl ot a7 R el
TRHR = e # 23

aferd afei ¥ gt ST 78 9e

364, 3ft B R W@ : 701 T SN e} TWET STeHH 731 U2 g 1 391 B
&

(F) T UE TT £ 5 930 g RGN % HI0 AREE IEN U U1 SUE BT 9
Al TR agerd W B &

(@) I T, TR
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